Calcutta High Court (Appellate Side)
Cases registered on 07-12-2020

SI No. |Case No. D?te o.f Cause Title
Registration

1 CRMSPL/33/2020 |07-12-2020 |M/S SHALIMAR PAINTS LTD VS M VIJAYARAJ AND ANOTHER

) CRMSPL/34/2020  |07-12-2020 M/S SHALIMAR PAINTS LTD VS SURENDRA SINDWANI AND
ANOTHER

3 RVW/105/2020 07-12-2020 |ALPANA GHOSH CHAKI VS STATE OF WEST BENGAL AND ORS.

4 RVW/106/2020 07-12-2020 |GOUTAM JANA AND ORS VS AMALESH KUMAR DAS

5 CRA/276/2020 07-12-2020 |DIPALI NASKAR AND ANR VS State of West Bengal

6 CRA/277/2020 07-12-2020 |DIPANKAR BASU VS THE STATE OF WEST BENGAL

7 CRA/278/2020 07-12-2020 |RAJKUMAR ROY VS State of West Bengal

8 CRA/279/2020 07-12-2020 |SUNIR MUKHERJEE VS CENTRAL BUREAU OF INVESTIGATION

9 CRA/280/2020 07-12-2020 |BABLU ALI VS Union of India

10 |CRA/281/2020 07-12-2020 |HARI SINGH VS State of West Bengal

11 FAT/314/2020 07-12-2020 |GOPI NATH PAUL AND ORS VS BIMAL KUMAR PAUL

12 FAT/315/2020 07-12-2020 |[PRASENJIT MONDAL VS MOUMITA MONDAL

13 FMAT/538/2020 07-12-2020 'IO'I-:;ORIENTAL INSURANCE CO LTD VS ARUNA BEGUM AND
HDFC ERGO GENERAL INSURANCE CO LTD VS PRARTHANA

14 FMAT/539/2020 07-12-2020 MAHALDAR
WEST BENGAL MEDICAL AND SALES AND ORS VS NIRJA

15 CPAN/644/2020 07-12-2020 |SARAF MANAGING DIRECTOR OF M/S HINDUSTAN ANTIBIOTIC
LTD

16 |CPAN/645/2020 07-12-2020 MD ANJARUL ISLAM AND ORS VS STATE OF WEST BENGAL
AND ORS.

17 |CPAN/646/2020 07-12-2020 |[BULTI PAL VS KEYA SAMANTA

18 CPAN/647/2020 07-12-2020 |SUSMITA MAITY VS KEYA SAMANTA

19 CPAN/648/2020 07-12-2020 |MOUSUMI BALA VS KEYA SAMANTA

20 CPAN/649/2020 07-12-2020 |HARADHAN MANNA VS PRASENJIT GHATAK

21 MAT/786/2020 07-12-2020 |[KUNTAL SINHA VS STATE OF WEST BENGAL AND ORS.
THE INDIAN INSTITUTE OF SCIOENCE EDUCATION AND

22 MAT/787/2020 07-12-2020 RESEARCH KOLKATA AND ORS VS JOYDEEP SIL AND ANR

23 MAT/788/2020 07-12-2020 |GAUTAM SARKAR VS STATE OF WEST BENGAL AND ORS.

24 MAT/789/2020 07-12-2020 |koushik das VS STATE OF WEST BENGAL AND ORS.

25 MAT/790/2020 07-12-2020 |RAJU DATTA BANIK VS STATE OF WEST BENGAL AND ORS.

26 MAT/791/2020 07-12-2020 |AMIT MONDAI VS STATE OF WEST BENGAL AND ORS.

27 MAT/792/2020 07-12-2020 |KRISHNA GHOSH VS STATE OF WEST BENGAL AND ORS.

28 C0O/1515/2020 07-12-2020 |M/S DUTTA ENTERPRISE AND ORS VS UCO BANK AND ORS

29 |c0/1516/2020 07-12-2020 DIPANWITA DASGUPTA @ DIPANWITA CHAUDHURI VS SANDIP

KUMAR DASGUPTA




30 |CO/1517/2020 07-12-2020 |LAKSHMI PAL VS PRADIP KUMAR DUTTA

31 |CO/1518/2020 07-12-2020 |south eastern railways congress VS abhishek debnath and ors
SOUTH EASTERN RAILWAY MENS CONGRESS VS NAVEEN

32 |CO/1519/2020 07-12-2020 KUMAR GULIA ANND ORS

33 |CO/1520/2020 07-12-2020 |AMIYA CHORONE ROQUITTE VS M/S ASHOK OPTICS

34 |CO/1521/2020 07-12-2020 |SUSHIL KUAMR BANERJEE VS BHABANI BENO DHARA AND ORS
CARDIOLOGICAL SOCIETY OF INDIA AND ORS VS DR SOUMITRA

35 C0/1522/2020 07-12-2020 KUMAR AND ANR

36 CO/1523/2020 07-12-2020 :\j/léz RELIANCE INDUSTRIES LTD VS NIKUNJA BEHARI JANA AND
DR. ANINDITAN DAS VS MUKUL SARKAR@MADAN KUMAR

37 CO/1524/2020 07-12-2020 SARKAR@ MUKUNDA CHAITYANYA DAS

38 C0/1525/2020 07-12-2020 |LD. CIVIL JUDGE, SR. DIVISION VS NA

39 CRR/1722/2020 07-12-2020 |APU KUNDU VS STATE OF WEST BENGAL AND ANR

40 |CRR/1723/2020 07-12-2020 |AHID MANDAL VS State of West Bengal AND ANR

a1 CRR/1724/2020 07-12-2020 RAJESH CHANDRABHANIJI KINGRANI VS State of West Bengal
AND ANR

42 CRR/1725/2020 07-12-2020 |KISHOR BRATA GHOSH VS SUDDHOCHIT BANERJEE

43 |CRR/1726/2020 07-12-2020 |PEREZ ANSARI VS RASHMI CHATTERIJEE

44 CRR/1727/2020 07-12-2020 |NEHA KHAITAN AND ORS VS State of West Bengal AND ANR

45 CRR/1728/2020 07-12-2020 |SUNIL BISWAS VS State of West Bengal AND ORS
ANIL BHUWALKA @ ANIL KUMAR BHUWALKA VS THE STATE

46 |CRR/1729/2020 07-12-2020 OF WEST BENGAL

47 |CRM/10091/2020 |07-12-2020 |SK. KALAM VS State of West Bengal

48 CRM/10092/2020 |07-12-2020 |SAYAN KHANRA VS STATE OF WEST BENGAL AND ORS.

49 |CRM/10093/2020 |07-12-2020 |BABU SK VS State of West Bengal

50 |CRM/10094/2020 |07-12-2020 |APURBA MANDAL VS State of West Bengal

51 |CRM/10095/2020 |07-12-2020 |SK JANE ALAM AND ORS VS State of West Bengal

52 CRM/10096/2020 |07-12-2020 |MIR HOSSAIN ALI VS State of West Bengal

53 CRM/10097/2020 |07-12-2020 |MITHU SARKAR VS State of West Bengal

54 CRM/10098/2020 |07-12-2020 DEBAISH MUKHERJEE@DEBASISH MUKHERJEE VS State of
West Bengal

55  |CRM/10099/2020 |07-12-2020 |NAYEEM ANSARI @ NAIM VS THE STATE OF WEST BENGAL

56 CRM/10100/2020 |07-12-2020 ANCHAR ALI @ANCHER ALl @ANACHHARA ALI VS State of
West Bengal

57 CRM/10101/2020 |07-12-2020 |MADHAB DAS VS State of West Bengal

58  |CRM/10102/2020 |07-12-2020 KARIBUL SK @ MD KARIBUL RAHAMAN VS State of West
Bengal

59 |CRM/10103/2020 |07-12-2020 |MRITYUNJOY ROY@MRITYUNJOY ROY VS State of West Bengal

60 CRM/10104/2020 |07-12-2020 |ABDUR RAJIAK @ ABDUR RAZZAK VS State of West Bengal




61 CRM/10105/2020 |07-12-2020 [JHON JHONSON VS State of West Bengal
62 CRM/10106/2020 |07-12-2020 |SADDAM MOLLA VS State of West Bengal
63 CRM/10107/2020 |07-12-2020 |NIBEDITA RO VS State of West Bengal AND ORS
64 CRM/10108/2020 |07-12-2020 II;/(IEl:]Z;UJ SK @MURTTUJO SEKH @ MURTUJA VS State of West
65 CRM/10109/2020 |07-12-2020 |KALAM SK VS State of West Bengal
66 |CRM/10110/2020 |07-12-2020 |SOUMEN HALDER AND ANR VS State of West Bengal
67 CRM/10111/2020 |07-12-2020 MAHENDRA MAHATO@MAHENDRA MAHATO VS State of
West Bengal
68 |CRM/10112/2020 |07-12-2020 |SUMANTA MONDAL ALIAS MANTU VS State of West Bengal
69 CRM/10113/2020 |07-12-2020 |DILIP RAY@ROY VS State of West Bengal
70 CRM/10114/2020 |07-12-2020 |RAFIK MOLYA VS State of West Bengal
71 CRM/10115/2020 |07-12-2020 |JAYDEB DUTTA @ JOYDEB DUTTA VS State of West Bengal
ABHAY KUMAR @ ABHAY TIWARI @ ABHAY KUMAR TEWARI
72 |CRM/10116/2020  |07-12-2020 AND ANR VS State of West Bengal
73 CRM/10117/2020 |07-12-2020 |DEBRAJ SAHA VS State of West Bengal
DOLI BIBI @ OHIDA @OHEDA KHATUN VS STATE OF WEST
74 CRM/10118/2020 |07-12-2020 BENGAL AND ORS.
75 CRM/10119/2020 |07-12-2020 |SANGHITA MUKHERJEE AND ANR VS State of West Bengal
76 CRM/10120/2020 |07-12-2020 |MADHABIKA DEY VS State of West Bengal
77 CRM/10121/2020 |07-12-2020 |INDADUL MIA @ INDADUL SK @ MIA VS State of West Bengal
78 |CRM/10122/2020 |07-12-2020 |TALEB SK AND ANR VS State of West Bengal
79 |CRM/10123/2020 |07-12-2020 |SAMIR MANDAL VS STATE OF WEST BENGAL AND ORS.
AR AMADDER@SARAJ SAMADDER V f W
80  CRM/10124/2020 [07-12-2020 Zen:ajls @SARAL S > dtate of West
81 CRM/10125/2020 |07-12-2020 |DIPAK ROY VS State of West Bengal
82 CRM/10126/2020 |07-12-2020 |FAKIRUL ISLAM AND ANR VS State of West Bengal
83 CRM/10127/2020 |07-12-2020 |DULAL@DULAL SK@JULLU VS State of West Bengal
34 CRM/10128/2020 |07-12-2020 :Zrl\]/ég:\l NOWDA @ ASMAN ALI NOWDA VS State of West
85 CRM/10129/2020 |07-12-2020 |BISWAIJIT BISWAS AND ANR VS State of West Bengal
36 CRM/10130/2020 |07-12-2020 gg;JRHARIJANA AND ANR VS STATE OF WEST BENGAL AND
87 CRM/10131/2020 |07-12-2020 |SAILESH SHAW AND ANR VS State of West Bengal
88 CRM/10132/2020 |07-12-2020 |REJAUL SK @ REJUL SK VS State of West Bengal
39 CRM/10133/2020 |07-12-2020 ;Z}Q;TAR HOSSAIN @ SK AKTAR HOSSEN VS State of West
BDUL D D BDUL D D
90  |CRM/10134/2020 |07-12-2020 ABDUL RASHID @ RASHID @ ABDUL RASID AND ANR VS State
of West Bengal
91 CRM/10135/2020 |07-12-2020 |BIRENDRA NATH GIRI VS State of West Bengal
92 CRM/10136/2020 |07-12-2020 |ARSALIM SK @ ARSENIM SEKH VS State of West Bengal




BISHNU MONDAL AND ORS VS STATE OF WEST BENGAL AND

93 |CRM/10137/2020 |07-12-2020 ORS

94 |CRM/10138/2020 |07-12-2020 |NANTU ISLAM VS State of West Bengal

95 CRM/10139/2020 |07-12-2020 |SK.HOBIBUL@HABIBUL RAHAMAN VS State of West Bengal

96 CRM/10140/2020 |07-12-2020 |RAMPADA SAMANTA AND ORS VS State of West Bengal

97 |CRM/10141/2020 |07-12-2020 |HILLAL SK @HELAL SEKH VS State of West Bengal

98 |CRM/10142/2020 |07-12-2020 |MASHLEM MALLIK AND ANR VS State of West Bengal

99 CRM/10143/2020 |07-12-2020 |SOBUJ SK @ SABUJ SEKH AND ANR VS State of West Bengal

100 |CRM/10144/2020 |07-12-2020 FITU MAHALDER @ FITU SK @ FITU MAHALDAR VS State of
West Bengal

101 |CRM/10145/2020 |07-12-2020 |SUNDARI DAS VS State of West Bengal

102 |CRM/10146/2020 |07-12-2020 |BABU HALDER@MONBHULO HALDER VS State of West Bengal

103 |CRM/10147/2020 |07-12-2020 |MANIRUL ISLAM @ SENTU VS State of West Bengal

104 |CRM/10148/2020 |07-12-2020 |MOHAN HALDER AND ORS VS State of West Bengal

105 |CRM/10149/2020 |07-12-2020 |ARCHANA DAS VS STATE OF WEST BENGAL AND ORS.

106 |CRM/10150/2020 |07-12-2020 |BIJALI KUMAR BISWAS VS State of West Bengal

107 |CRM/10151/2020 |07-12-2020 |MILON SHAIKH AND ORS VS State of West Bengal

108 (CRM/10152/2020 |07-12-2020 :ﬁgal\l/lANDAL @ AJAY MONDAL AND ANR VS State of West

109 |CRM/10153/2020 |07-12-2020 |RAVINDRA BIYANI VS State of West Bengal

110 |CRM/10154/2020 |07-12-2020 |[IMAJUDDIN MONDAL VS State of West Bengal

111 |CRM/10155/2020 |07-12-2020 |RAVINDRA BIYANI VS State of West Bengal

112 |CRM/10156/2020 |07-12-2020 |RAFIK MOLYA ALIAS MOLLA VS State of West Bengal
INDRAJIT MANDAL @INDRAJIT MONDAL VS STATE OF WEST

113 |CRM/10157/2020 |07-12-2020 BENGAL AND ORGS.

114 |CRM/10158/2020 |07-12-2020 |ARPAN SHIKARI ALIAS ARPAN SIKARI VS State of West Bengal

115 |CRM/10159/2020 |07-12-2020 |NUR ISLAM SEIKH VS State of West Bengal

116 |CRM/10160/2020 |07-12-2020 |SK.AJIBUR ALIAS SK. AJIBUL VS State of West Bengal

117 |CRM/10161/2020 (07-12-2020 SIRAJ DAFADAR @ HANDEL SIRAJ VS STATE OF WEST BENGAL
AND ORS.

118 ICRM/10162/2020 |07-12-2020 gl(;lnl\;lall(HAN@ALl@MD ALl @MUBARAK VS State of West

119 (CRM/10163/2020 |07-12-2020 gﬁzAN MONDAL AND ANR VS STATE OF WEST BENGAL AND

120 |CRM/10164/2020 |07-12-2020 |KHOKAN SEKH @ KHOKAN BANGAL VS State of West Bengal

121 |ICRM/10165/2020 |07-12-2020 (Sjl:gHANKAR KOLEY AND ORS VS STATE OF WEST BENGAL AND

122 |CRM/10166/2020 (07-12-2020 ANAMIKA DUTTA(NAG) @ ANAMIKA NAG AND ANR VS State
of West Bengal

123 |CRM/10167/2020 |07-12-2020 |SHANTIPADA PAL VS STATE OF WEST BENGAL AND ORS.

124 |CRM/10168/2020 |07-12-2020 |SUJIT GHOSH VS State of West Bengal




125 |CRM/10169/2020 |07-12-2020 |SAMAD SK. VS State of West Bengal

126 ICRM/10170/2020 |07-12-2020 g/leli.glz,IMESH @ SAMI AHMED AND ORS VS State of West

127 |CRM/10171/2020 |07-12-2020 |SK NUR ALAM AND ORS VS State of West Bengal

128 |CRM/10172/2020 |07-12-2020 |MANOJ MONDAL VS STATE OF WEST BENGAL AND ORS.

129 |CRM/10173/2020 |07-12-2020 |SOUMEN MANDAL VS State of West Bengal

130 |CRM/10174/2020 |07-12-2020 |SALEMA BIBI VS STATE OF WEST BENGAL AND ORS.

131 |CRM/10175/2020 |07-12-2020 |RAHIDUL SK. VS State of West Bengal

132 |CRM/10176/2020 |07-12-2020 |MANTU HALDER @ HALDAR VS State of West Bengal
MOTIN JHAMAJHARA ALIAS ABDUL MATIN SK. ALIAS

133 [CRM/10177/2020 07-12-2020 |\ \1aJHARA VS State of West Bengal

134 |CRM/10178/2020 |07-12-2020 |CHANDANA MANDAL AND ORS VS State of West Bengal

135 |CRM/10179/2020 |07-12-2020 |HASIBUL MONDAL AND ORS VS State of West Bengal

136 |CRM/10180/2020 |07-12-2020 |NIJAM SEKH VS State of West Bengal

137 |CRM/10181/2020 (07-12-2020 EQEZ;AT SK @ KYASMAT SEKH AND ORS VS State of West

138 |CRM/10182/2020 |07-12-2020 |DIPAK BALA AND ANR VS State of West Bengal

139 ICRM/10183/2020 |07-12-2020 ;::E;;IMONDAL @ SHIBNATH MONDAL VS State of West

140 |CRM/10184/2020 |07-12-2020 |INDRAJIT SARKAR VS State of West Bengal

141 |CRM/10185/2020 |07-12-2020 |RASHAMAY BISWAS AND ORS VS State of West Bengal

142 |CRM/10186/2020 |07-12-2020 |DEBENDRA NATH ROY VS State of West Bengal

143 ICRM/10187/2020 |07-12-2020 ABDUL CHAPTAR GAZI @ ABUL CHAPTAR GAZI VS State of
West Bengal

144 |CRM/10188/2020 |07-12-2020 |SASHADHAR GHOSH VS State of West Bengal

145 |CRM/10189/2020 (07-12-2020 KAMAL HASAN @ KAMAL HASSAN VS STATE OF WEST BENGAL
AND ORS.

146 |CRM/10190/2020 |07-12-2020 |MD MINARUL ISLAM @ MINA VS State of West Bengal

147 |CRM/10191/2020 |07-12-2020 |MUKUNDA DAS AND ORS VS State of West Bengal

148 |CRM/10192/2020 |07-12-2020 |MADHAB MALIK VS State of West Bengal

149 |CRM/10193/2020 |07-12-2020 |JYOTIRMOY MONDAL VS State of West Bengal

150 |CRM/10194/2020 |07-12-2020 |GANESH CHANDRA SARKAR AND ORS VS State of West Bengal

151 |CRM/10195/2020 |07-12-2020 |BASUDEB BERA VS State of West Bengal

152 |CRM/10196/2020 |07-12-2020 |NUR KHAN @ ISLAM @ NUR ALAM VS State of West Bengal

153 |CRM/10197/2020 |07-12-2020 |AJAY DAS @ AJOY DAS VS State of West Bengal

154 |CRM/10198/2020 |07-12-2020 AJAY KUMAR AGARWALA ALIAS AJAY AGARWALA VS State of
West Bengal

155 |CRM/10199/2020 |07-12-2020 |SIDDHESWAR SAMANTA AND ANR VS State of West Bengal

156 |CRM/10200/2020 |07-12-2020 |BIPLAB DAS VS State of West Bengal

157 |CRM/10201/2020 |07-12-2020 E/L?]Z;lN @ MOBIN @ MOBILUDDIN AND ORS VS State of West

158 |CRM/10202/2020 |07-12-2020 |PANAI @SAMERUN BIBI VS State of West Bengal

159 |CRM/10203/2020 |07-12-2020 |MATLA MIR VS State of West Bengal




160 |CRM/10204/2020 |07-12-2020 |MD RAJESH @ SAMI AHMED AND ORS VS State of West Bengal

161 |CRM/10205/2020 |07-12-2020 |AKBAR SEKH AND ORS VS State of West Bengal
BHARAT CHANDRA BISWAS @ BHARAT BISWAS AND ANR VS

162 CRM/10206/2020 |07-12-2020 STATE OF WEST BENGAL AND ORS.

163 |CRM/10207/2020 |07-12-2020 |MILAN CHALAK AND ORS VS State of West Bengal

164 |CRM/10208/2020 |07-12-2020 E/SE;,:ISAFIUL @ RINKU @ MIRJA SAFIUL VS State of West

165 |WPA/10214/2020 |07-12-2020 |MD.JAMIR VS STATE OF WEST BENGAL AND ORS.

166 |WPA/10215/2020 |07-12-2020 |TAPAS DUTTA VS STATE OF WEST BENGAL AND ORS.

167 |WPA/10216/2020 |07-12-2020 |SARASWATI MANDAL VS STATE OF WEST BENGAL AND ORS.
CMMM ENTERPRISES VS DEPUTY COMMISSIONER, STATE TAX,

168 |WPA/10217/2020 |07-12-2020 |BUREAU OF INVESTIGATION, SOUTH BENGAL HQ, WEST
BENGAL

169 |WPA/10218/2020 [07-12-2020 gzsRcm PRASAD HEMBRAM VS STATE OF WEST BENGAL AND

170 |WPA/10219/2020 |07-12-2020 |KAINAT BANO VS STATE OF WEST BENGAL AND ORS.

171 |WPA/10220/2020 |07-12-2020 |ASOK KUMAR ACHARYA VS STATE OF WEST BENGAL AND ORS.

172 |WPA/10221/2020 |07-12-2020 gIRBSEKANANDA BISWAS VS THE STATE OF WEST BENGAL AND

173  |WPA/10222/2020 |07-12-2020 |YOUNUS ALI MOLLA VS STATE OF WEST BENGAL AND ORS.

174 |WPA/10223/2020 |07-12-2020 g,:SRAYAN CHANDRA ROY VS STATE OF WEST BENGAL AND

175 |WPA/10224/2020 |07-12-2020 |AJIT KUMAR KONAR VS STATE OF WEST BENGAL AND ORS.
MIRA BANERJEE AND ORS VS THE DISTRICT MAGISTRATE,

176 |WPA/10225/2020 |07-12-2020 NORTH 24 PARGANAS AND ORS

177 |WPA/10226/2020 |07-12-2020 |UTTAM KUMAR KONAR VS STATE OF WEST BENGAL AND ORS.

178 |WPA/10227/2020 |07-12-2020 SHAMIMA KHATOON AN ORS VS THE STATE OF WEST BENGAL
AND ORS

179 |WPA/10228/2020 |07-12-2020 [JHUMA DHIBAR VS UNION OF INDIA AND ORS.

180 |WPA/10229/2020 |07-12-2020 |SUKALYAN BANGA VS STATE OF WEST BENGAL AND ORS.

181 |WPA/10230/2020 |07-12-2020 |RATAN SAHA VS STATE OF WEST BENGAL AND ORS.

182 |WPA/10231/2020 |07-12-2020 |SURAJ MALICK VS STATE OF WEST BENGAL AND ORS.

183 |WPA/10232/2020 |07-12-2020 |CHHABI RANI SATPATHY VS STATE OF WEST BENGAL AND ORS.
SAYANTAN BHOWMICK VS WEST BENGAL STATE ELECTRICITY

184 \WPA/10233/2020 |07-12-2020 DISTRIBUTION COMPANY LIMITEDA AND ORS
KAMANASHIS GOSWAMI VS THE BIRBHUM INSTITUTE OF

185 |WPA/10234/2020  07-12-2020 ENGINEERING AND TECHNOLOGY

186 |WPA/10235/2020 |07-12-2020 |ALOMONI RANA VS STATE OF WEST BENGAL AND ORS.

187 |WPA/10236/2020 |07-12-2020 |PUSPA HANRI VS STATE OF WEST BENGAL AND ORS.

188 |WPA/10237/2020 |07-12-2020 |ARUP KUMAR BOSE VS STATE OF WEST BENGAL AND ORS.




189 |WPA/10238/2020 |07-12-2020 |GOPAL CHANDRA GUCHHAIT VS UNION OF INDIA AND ORS.

190 |WPA/10239/2020 |07-12-2020 |SHANKAR PATEL VS UTTARPARA KOTRUNG MUNICIPALITY

191 |WPA/10240/2020 |07-12-2020 |JOYDEV DUTTA VS STATE OF WEST BENGAL AND ORS.

192 |WPA/10241/2020 |07-12-2020 |VISHAMBHAR SARAN VS BUERAU OF IMMIGRATION AND ORS

193 |WPA/10242/2020 |07-12-2020 |SANJAY KUMAR SARKAR VS STATE OF WEST BENGAL AND ORS.

194 |WPA/10243/2020 |07-12-2020 |INDIA TRADE ENGINEERING VS UNION OF INDIA AND ORS.

195 \WPA/10244/2020 |07-12-2020 ANNAPURNA SING AND OTHERS VS STATE OF WEST BENGAL
AND ORS.

196 |WPA/10245/2020 |07-12-2020 |ANANDAMOYEE ROY VS STATE OF WEST BENGAL AND ORS.
M/S. RAMKRISHNA CO-OPERATIVE LABOUR CONTRACT AND

197 |WPA/10246/2020 |07-12-2020 |CONSTRUCTION SOCIETY LIMITED VS UNION OF INDIA AND
ORS.

198 |WPA/10247/2020 |07-12-2020 |SAROJ AGARWAL VS BUREAU OF IMMIGRATION AND ORS

199 |WPA/10248/2020 |07-12-2020 |JYOTSNA DAS VS STATE OF WEST BENGAL AND ORS.

200 |WPA/10249/2020 |07-12-2020 |VISHAL AGARWAL VS BUREAU OF IMMIGRATION AND ORS

201 |WPA/10250/2020 |07-12-2020 |S.G.S.Y. GROUP VS STATE OF WEST BENGAL AND ORS.

202 \WPA/10251/2020 |07-12-2020 g:l:JAY NATH AND ORS VS THE STATE OF WEST BENGAL AND

203 |WPA/10252/2020 |07-12-2020 |RENUKA MAITY VS STATE OF WEST BENGAL AND ORS.

204 |WPA/10253/2020 |07-12-2020 |ARINDAM BAG VS THE UNION OF INDIA AND ORS

205 |WPA/10254/2020 |07-12-2020 (L;';IS'AM KUMAR MUKHERJEE VS STATE OF WEST BENGAL AND

206 \WPA/10255/2020 |07-12-2020 AMRI HOSPITALS LTD AND ANR VS STATE OF WEST BENGAL
AND ORS.

207 |WPA/10256/2020 |07-12-2020 |SUVANKAR GAIN VS UNITED BANK OF INDIA ANR ORS

208 |WPA/10257/2020 |07-12-2020 |SAIKAT BHATTACHARYA VS UNION OF INDIA AND ORS.
HAYDAR ALI KHAN @ HAIDER ALI KHAN @ BAPANSON VS THE

209 |WPA/10258/2020 |07-12-2020 STATE OF WEST BENGAL AND ORS

210 |WPA/10259/2020 |07-12-2020 |SMT SHYAMALI ROY VS STATE OF WEST BENGAL AND ORS.

211 |\WPA/10260/2020 |07-12-2020 |ASOKA MANDAL VS STATE OF WEST BENGAL AND ORS.

212 \WPA/10261/2020 |07-12-2020 |SARASWATI DAS VS STATE OF WEST BENGAL AND ORS.
PRANAB KR. SARKAR AND ORS VS THE STATE OF WEST

213  \WPA/10262/2020 |07-12-2020 BENGAL AND ORS

214 |WPA/10263/2020 |07-12-2020 |KALYANI NANDI PAL VS STATE OF WEST BENGAL AND ORS.

215 |WPA/10264/2020 |07-12-2020 |SOVARANI HALDER VS STATE OF WEST BENGAL AND ORS.

216 |WPA/10265/2020 |07-12-2020 |ANNAPURNA SING VS STATE OF WEST BENGAL AND ORS.
MIHIR KUMAR CHAKRABORTY VS STATE OF WEST BENGAL

217 |WPA/10266/2020 |07-12-2020
AND ORS.

218 |WPA/10267/2020 |07-12-2020 |TAPASI CHATTERJEE VS STATE OF WEST BENGAL AND ORS.

219 |WPA/10268/2020 |07-12-2020 |BAIDYANATH GHOSH VS STATE OF WEST BENGAL AND ORS.




220 |WPA/10269/2020 |07-12-2020 |MANIK DEBNATH VS THE STATE OF WEST BENGAL AND ORS
WEST BENGAL STATE ELECTRICITY BOARD ENGINEERS
221 \WPA/10270/2020  |07-12-2020 ASSOCIATION AND ANOTHER VS WBSEDCL AND OTHERS
AKHILESH KUMAR SHARMA VS DAMODAR VALLEY
222 |WPA/10271/2020 |07-12-2020 CORPORATION AND ORS
223  |WPA/10272/2020 |07-12-2020 |MISS ALPANA HALDAR VS STATE OF WEST BENGAL AND ORS.
224 |WPA/10273/2020 |07-12-2020 |MD HAMMAD ASMAN VS STATE OF WEST BENGAL AND ORS.
225 |WPA/10274/2020 |07-12-2020 |NILANJAN BISHNU VS THE UNION OF INDIA AND ORS
226 |WPA/10275/2020 |07-12-2020 |SHILA YADAV VS THE HOWRAH MUNICIPAL CORPORATION
227 |WPA/10276/2020 |07-12-2020 |MD SOHARAB KHAN VS STATE OF WEST BENGAL AND ORS.
228 |WPA/10277/2020 |07-12-2020 |MD MOSLEM ALI GAZI VS STATE OF WEST BENGAL AND ORS.
229 |WPA/10278/2020 |07-12-2020 |BISWAJIT DEBNATH VS THE STATE OF WEST BENGAL AND ORS
230 |WPA/10279/2020 |07-12-2020 |KALYAN KOLEY VS STATE OF WEST BENGAL AND ORS.
231 |WPA/10280/2020 |07-12-2020 |UDAY SANKAR NEOGI VS STATE OF WEST BENGAL AND ORS.
SAKTIGARH TEXTILES AND INDUSTRIES LTD VS
232 \WPA/10281/2020  |07-12-2020 CHANDANNAGAR MUNICIPAL CORPORATION AND ORS
MITHU RANI (MONDAL) DEBNATH VS THE STATE OF WEST
233 |WPA/10282/2020 |07-12-2020 BENGAL AND ORS
ASHOK MONDAL ALIAS ASHOK KUMAR MONDAL VS STATE OF
234  |WPA/10283/2020 |07-12-2020 WEST BENGAL AND ORS.
DEBDUTTA GHOSH VS THE CENTRAL BOARD OF SECONDARY
235 |WPA/10284/2020 |07-12-2020 EDU AND ORS
236 |WPA/10285/2020 |07-12-2020 |JYOTSNA SARKAR VS STATE OF WEST BENGAL AND ORS.
237 \WPA/10286/2020 |07-12-2020 (SJI-I;YSAMA PADA MANDAL VS STATE OF WEST BENGAL AND
238 |WPA/10287/2020 |07-12-2020 |SAMPA DEBNATH VS THE STATE OF WEST BENGAL AND ORS
239 |WPA/10288/2020 |07-12-2020 |NASREEN SHAZDA VS STATE OF WEST BENGAL AND ORS.
240 |WPA/10289/2020 |07-12-2020 |ANADIJANA AND ORS VS STATE OF WEST BENGAL AND ORS.
241 |WPA/10290/2020 |07-12-2020 |SONALI DAS VS THE STATE OF WEST BENGAL AND ORS
242 |WPA/10291/2020 |07-12-2020 |JALADHAR MANDI VS STATE OF WEST BENGAL AND ORS.
SUKRIT GHOSH VS THE BIRBHUM DISTRICT CENTRAL CO OP
243  |WPA/10292/2020 |07-12-2020 BANK AND ORS
244  |WPA/10293/2020 |07-12-2020 |VICKY SINGH VS Union of India AND ANR.
245 |WPA/10294/2020 |07-12-2020 |BABLU SOREN AND ORS VS STATE OF WEST BENGAL AND ORS.
246 |WPA/10295/2020 |07-12-2020 |LILABATI MANDAL ROY VS STATE OF WEST BENGAL AND ORS.
247 |WPA/10296/2020 |07-12-2020 |KHITISH CHANDRA BISWAS VS CESC LTD.




PRITAM SAHA AND ORS VS THE STATE OF WEST BENGAL AND

248 |WPA/10297/2020 |07-12-2020 ORS
249 |WPA/10298/2020 |07-12-2020 |RAJU KUMAR SAH VS THE DIRECTOR GEN., CRPF AND ORS
250 |WPA/10299/2020 |07-12-2020 g/:I:INDRANATH MANDAL VS STATE OF WEST BENGAL AND
251  |WPA/10300/2020 |07-12-2020 BISWAIJIT BISWAS AND ORS VS THE STATE OF WEST BENGAL
AND ORS
JYOTISH CHANDRA RICE MILL VS THE WEST BENGAL STATE
252 \WPA/10301/2020 |07-12-2020 ELECTRICITY DISTRIBUTION COMPANY LIMITED
253 |WPA/10302/2020 |07-12-2020 |TARAPADA KUNDU VS STATE OF WEST BENGAL AND ORS.
254 \WPA/10303/2020 |07-12-2020 |ANANDA BAURI VS STATE OF WEST BENGAL AND ORS.
M/S. ATLAS ADVERTISING, PROP. AMIT MALLICK VS COM. OF
255 \WPA/10304/2020  07-12-2020 CGST AND CX KOL. SOUTH COMMISSIONERATE
256 |WPA/10305/2020 |07-12-2020 |SHARMISTHA DALAL VS STATE OF WEST BENGAL AND ORS.
257 \WPA/10306/2020 |07-12-2020 g:SSANKA SEKHAR MANDAL VS STATE OF WEST BENGAL AND
258 \WPA/10307/2020 |07-12-2020 DEBASISH DAS CHOUDHURY VS THE STATE OF WEST BENGAL
AND ORS
259 |WPA/10308/2020 |07-12-2020 |BAUIT GHARAMI VS STATE OF WEST BENGAL AND ORS.
SK MAS| UDDIN VS WEST BENGAL STATE ELECTION
260 |WPA/10309/2020 |07-12-2020 COMMISSION AND OTHERS
261 |WPA/10310/2020 |07-12-2020 SAMARTH MEHTA AND ANR VS THE STATE OF WEST BENGAL
AND ORS
262 |WPA/10311/2020 |07-12-2020 |JAKIR ALI MOLLA VS STATE OF WEST BENGAL AND ORS.
263 |WPA/10312/2020 |07-12-2020 SUBHENDU SAHA AND ANOTHER VS STATE OF WEST BENGAL
AND ORS.
264 |WPA/10313/2020 |07-12-2020 PREM KUMAR NASKAR AND ORS VS STATE OF WEST BENGAL
AND ORS.
265 |WPA/10314/2020 |07-12-2020 |SHYAMAL NATH VS CESC LIMITED
KSHETRIYA SHERI GANDHI ASHRAM AND ANR VS STATE OF
266 |WPA/10315/2020 |07-12-2020 WEST BENGAL AND ORS.
267 |WPA/10316/2020 |07-12-2020 |RANJIT KUAMR DAS VS STATE OF WEST BENGAL AND ORS.
268 |WPA/10317/2020 |07-12-2020 |SANKAR SAHA VS STATE OF WEST BENGAL AND ORS.
MINU SINHA RATNA VS DIR OF PUBLIC INSTRUCTION DIR. OF
269 |WPA/10318/2020 |07-12-2020 H.E. AND ORS
270 |WPA/10319/2020 |07-12-2020 |MONORANJAN MANNA VS STATE OF WEST BENGAL AND ORS.
TAMASHA CHATTERIEE VS THE DIR. OF PUBLIC INSTRUCTION,
271 |WPA/10320/2020 |07-12-2020 DIR OF H.EDU AND ORS
272 \WPA/10321/2020 |07-12-2020 |SUMAN MONDAL VS THE UNION OF INDIA AND ANR
273 |WPA/10322/2020 |07-12-2020 BI;SAK KUMAR BANERJEE VS STATE OF WEST BENGAL AND
274 |WPA/10323/2020 |07-12-2020 |DEBABRATA PAL VS STATE OF WEST BENGAL AND ORS.
275 |WPA/10324/2020 |07-12-2020 |DEBABRATA PAL VS KMC AND ORS
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